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FHAL AT, T T

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th February, 2025

S.0. 819(E).—Whereas by notification of the Government of India in the Ministry of Road Transport and
Highways number S.0. 709 (E) dated 15.02.2022 issued under section 11 of the National Highways Authority of India
Act, 1988 (68 of 1988), the Central Government has entrusted the stretch of NE 4C, the Expressway starting from its
junction with NE 4 near Shyamsinghpura (Bandikui) connecting Khuri Khurd and terminating at its junction with
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NH-21 near Bagrana in the state of Rajasthan as spur of NE 4 (from Km. 0.000 to Km. 66.916 of NE-4C) to the
National Highways Authority of India (herein after referred to as the “Authority™).

Now, therefore, in exercise of the powers conferred by section 7 of the National Highways Act, 1956 (48 of
1956), read with Rule 3 of the National Highways Fee (Determination of Rates and Collection) Rules, 2008
(hereinafter referred to as the “Rules”), the Central Government, hereby levies the fee on mechanical vehicles at 125%
of the rates specified in Column (2) of the Table 1 (hereinafter referred to as *“ base rate) for net road section length
of 65.512 Km (Table-2) and for equivalent structure length (having length more than 60m) of 14.0412 km (having
length of 1.404 km) (Table-4) on the Type of Vehicles specified in Column (1) of the Table 1 below for the use of
section from Km 0.000 to km 66.916 (length 66.916 km) of National Expressway No.NE-4C in the State of Rajasthan,
which is part of Expressway notified as NE-4C vide S.O. No. 5432 (E) dated 28.12.2021 and authorises the Authority
to collect, either through its officials or through a contractor, the said fee, namely:-

Table 1
Base rate of fee per Km. for the
Base Year 2007-08
Type of vehicle (in Rupees)
1) 2
Car, Jeep, Van or Light Motor Vehicle 0.65
Light Commercial Vehicle, Light Goods Vehicle or Mini Bus 1.05
Bus or Truck (Two Axles) 2.20
Three-axle commercial vehicles 2.40
Heavy Construction Machinery (HCM) or Earth Moving Equipment (EME) or 345
Multi Axle Vehicle (MAV) (four to six axles) '
Oversized Vehicles (seven or more axles) 4.20
1. The fee to be levied and collected hereunder shall be due and payable at the following Fee Plaza (s) for net
road length specified for such Fee Plaza (s).
Table -2
S.No. |Location of Fee Plaza (Chainage) Ler)gth (_|n Km.) forRate at which fee is
which fee is payable payable
1) ) ®) (4)
1 *Km. 1+200,Virtual Fee Plaza,shyamsinghpura village,
Dist. Dausa
2. Km 13.282 , Fee Plaza at Bhedoli Village, Dist. Dausa
3 Km 26+482 ,Fee Plaza at Khurikurd Village, Dist. .
Dausa As per the distance[125% of the base rates
matrix at Table No. 3Jmentioned in Table No. 1
4 Km 39+953, Fee Plaza at Sundarpura village, Dist.[oelow above.
' Jaipur
o Km 60+839, Fee plaza at Geela ki Nangal ,Dist. Jaipur
6. Km 66+448*, Fee Plaza at Bagrana ,Dist. Jaipur
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*Note:- (1) Fee Plaza located at Km 1+200 is for Tolling length from/up to km 0.000 (Start of Project) of DV

Expressway.
(2) Fee Plaza located at Km 66.448 is for Tolling length from/up to km 66.916 (End of Project) of spur
Expressway.
Table-3
Distance matrix for net road length between Fee Plazas
Fee Fee Fee Fee Fee
To Fee Plaza Virtual FeelPlaza |[Plaza |[Plaza |[Plaza |Plaza
Plaza* Km 1.200 Km Km Km Km Km
13.282 [26.482 [39.953 [60.839 [66.448
From Km ]0.000 13.282 [26.482 [39.953 160.839 [66.916
1 *
Virtual Fee Plaza*ls 500 [0.000 12.993 [25.628 [39.059 [59.860 [65.512
Km 1.200
Fee Plaza at Km 13.282 13.282(12.993 0.000 |12.635 [26.066 [46.867 [52.519
Fee Plaza at Km 26.482 26.482[25.628 12.635 [0.000 |13.431 |[34.232 (39.884
Fee Plaza at Km 39.953 39.953(39.059 26.066 |13.431 [0.000 [20.801 [26.453
Fee Plaza at Km 60.839 60.839(59.860 46.867 [34.232 [20.801 [0.000  [5.652
Ending km 66.916 (Fee Plaza
at Km 66.448%) 66.916/65.512 52.519 [39.884 [26.453 |5.652  |0.000

*Note:- (1) Fee Plaza located at Km 1+200 is for Tolling length from/up to km 0.000 (Start of Project) of DV

Expressway.

(2) Fee Plaza located at Km 66.448 is for Tolling length from/up to km 66.916 (End of Project) of spur

Expressway.

2. In addition to above, the following fee shall also be due and payable for the use of the following structures having
length more than 60 m at the following toll plaza, by converting the length of structures into an equivalent length of
highway by multiplying the length of such structures by an equalization factor of 10:

Nangal ,Dist. Jaipur

Table-4
S. . . Length (in Km)|Equivalent road|Rate at which fee is
No. Location of Fee Plaza (chainage) for which fee is payable length (in km) payable
D (2 3) 4 (5)
1 [*Km. 1+200,Virtual Fee
Plaza,shyamsinghpura village, Dist.
Dausa
Km 13.282 * , Fee Plaza at Bhedoli
2 Village, Dist. Dausa
' ' As per the distance matrix for|{10 times of the|125% of the base rates
3 Km 26+482 ,Fee Plaza at Khurikurd|structures > 60 m length at|distance as per col./mentioned in Table No. -
" |Village, Dist. Dausa Table 5 below 3 1 above.
4 Km 39+953, Fee Plaza at
" |Sundarpura village, Dist. Jaipur
5 Km 60+839, Fee plaza at Geela Ki
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Km 66+448 , Fee Plaza at Bagrana
6. M oo+
,Dist. Jaipur
Table 5
Distance matrix for structures >60 m length
To I\D/II;;:alat Eeni Fee Plaza at|Fee Plaza at|Fee Plaza at|Fee Plaza at|Fee Plaza at|
L %00 Km 13.282 |Km 26.482 [Km 39.953 |Km 60.839 |Km 66.448
From Km _ [0.000 13.282 26.482 39.953 60.839 66.916
Virtual Fee Plaza atl, ;, | 599 0.289 0.854 0.894 0.979 1.404
Km 1.200
Fee Plaza at Kmj, 0ol 99 0.000 0.565 0.605 0.690 1.115
13.282
Fee Plaza at Kmj 100l g54 0.565 0.000 0.040 0.125 0.550
06.482
Fee Plaza at Kmisg goqly gos 0.605 0.040 0.000 0.085 0.510
39.953
Fee Plaza at Kmig, aa9f 979 0.690 0.125 0.085 0.000 0.425
60.839
Ending at Km 66.916
(Fee Plaza at Km|66.916[1.404 1.115 0.550 0.510 0.425 0.000
66.448%)

*Note:- 1). Fee Plaza located at Km 1+200 is for Tolling length from/up to km 0.000 (Start of Project) of DV

Expressway.
2). Fee Plaza located at Km 66.448 is for Tolling length from/up to km 66.916 (End of Project) of spur
Expressway.
The details of structures having length more than 60m are as under:
Table- 5A
NS(.l Type of structure Eiii-gn From Design To Km. :;]er&gr;rll of structure iq}gir\flent Road length
(a) |(b) (c) (d) (e)=(d)X10
1 [Interchange 1+154.5 1+264.5 0.110 1.100
2 |Road Over Bridge 7+556.1 7+689.9 0.1338 1.338
3 |Flyover 13+237 13+327 0.090 0.900
4 |Major Bridge 20+318 20+838 0.520 5.200
5 B";gg:pi;dge Cum 139491373 [39+99373  [0.080 0.800
6 |Flyover 60+794 60+884 0.090 0.900
7 |Major Bridge 63+723 64+043 0.320 3.200
8 |Interchange 66+418.08 66+478.40 0.06032 0.6032
Total 1.40412 14.0412
3. The net effective length for which fee shall be due and payable is as under:
Table 6

Distance matrix for total Tollable road length (Including equivalent length of structures >60 m length)
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Virtual Fee|Fee PlazalFee PlazalFee PlazalFee Plaza Ending km
66.916 (Fee
To Plaza Km Km Km Km Plaza at Km
Km 1.200 (13.282 26.482 39.953 60.839 66.448%)
From Km 1.200 13.282 26.482 39.953 60.839 66.916
Virtual Fee Plaza 1200 0.000 15881  [34.166  |[47.997  |69.648  [79.553
Km 1.200
Fee Plaza Km 13.282 13.282 15.883 0.000 18.285 32.116 53.767 63.672
Fee Plaza
Km 26.482 26.482 34.168 18.285 0.000 13.831 35.482 45.387
Fee Plaza
Km 39.953 39.953 47.999 32.116 13.831 0.000 21.651 31.556
Fee Plaza
Km 60.839 60.839 69.650 53.767 35.482 21.651 0.000 9.902
Ending at Km 66.916 (Fee
Plaza at Km 66.448) 66.916 79.552 63.669 45.384 31.553 9.902 0.000

4. The various types of traffic movements for which the user fee will be charged on the basis of actual distance
travelled is as under:

Traffic plying on LHS from Delhi Vadodara Greenfield Expressway near Bandikui to Jaipur

Table 7A: Traffic plying on LHS from Delhi Vadodara Greenfield Expressway near Bandikui to Jaipur

(Ramp Fee Plaza (both entry
and exit))

Bagrana (Interchange), Km 66+448

S KM Entry From Exit To
No.
O] @ ©) (4)
Entry at Delhi Vadodara Greenfield Expressway near|
Bandikui,Virtual,Fee Plaza 1+200
Bhedoli (Interchange), Km.13+282
1 1+200 |Virtual Fee Plaza, Km 1+200 Khurikurd (Interchange), Km.26+482
Sundarpura (Interchange), Km 39+953
Geela ki Nangal (Interchange), Km 60+839
Bagrana (Interchange), Km 66+448
Khurikurd (Interchange), Km.26+482
Bhedoli (Interchange),
134282 Km.13+282 Sundarpura (Interchange), Km 39+953
+
(Ramp Fee Plaza (both entry[Geela ki Nangal (Interchange), Km 60+839
and exit))
Bagrana (Interchange), Km 66+448
Khurikurd  (Interchange), Sundarpura (Interchange), Km 39+953
Km.26+482
3 26+482
(Ramp Fee Plaza (both entry  ['Geela ki Nangal (Interchange), Km 60+839
and exit))
Bagrana (Interchange), Km 66+448
Sundarpura (Interchange), Km| Geela ki Nangal (Interchange), Km 60+839
4| 30+054 391953
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Geela ki Nangal (Interchange),
Km 60+839

5 60+839 (Ramp Fee Plaza (both entry, Bagrana (Interchange), Km 66+448
and exit))
Bagrana  (Interchange), Km
66+448 66+448 Exit at Jaipur-Agra National Highway (NH-21)
(Ramp Fee Plaza (both entry
6 and exit))
7 66+916 [Exit at Bagrana , Km 66+448 Exit at Jaipur -Ring Road

Traffic plying on RHS from Jaipur to Delhi Vadodara Greenfield Expressway near Bandikui

Table 7B: Traffic plying on RHS Jaipur to Delhi Vadodara Greenfield Expressway near Bandikui

S. KM. Entry From Exit To*
No.
1 ) @) (4)
1 66+916 Entry at Bagrana , Km 66+916 Entry at Spur section from Jaipur -Ring Road
Geela ki Nangal (Interchange), Km 60+839
Sundarpura (Interchange), Km 39+953
Bagrana (Interchange), Km pura ( ge)
66+448 Khurikurd (Interchange), Km.26+482
2 66+448
Ramp Fee Plaza (both entr -
gnd e>F<)it) ( y Bhedoli (Interchange), Km 13+282
Entry at Delhi Vadodara Greenfield Expressway near
Bandikui,Virtual,Fee Plaza 1+200
Sundarpura (Interchange), Km 39+953
Geela ki Nangal (Interchange),
3 60+839 Km 60+839 Khurikurd (Interchange), Km.26+482
Ramp Fee Plaza (both entr
gnd efit) ( y Bhedoli (Interchange), Km 13+282
Entry at Delhi Vadodara Greenfield Expressway near
Bandikui,Virtual,Fee Plaza 1+200
Khurikurd (Interchange), Km.26+482
Sundarpura (Interchange), Km urikurd ( 9e)
39+953 Bhedoli (Interchange), Km 13+282
4 39+953 (Ramp Fee Plaza (both entry - -
and exit) Entry at Delhi Vadodara Greenfield Expressway near
Bandikui,Virtual, Km 1+200
Khurikurd (Interchange), Bhedoli (Interchange), Km 13+282
5 264482 Km.26+482 - -
(Ramp Fee Plaza (both entry ~ [Entry at Delhi Vadodara Greenfield Expressway near
and exit) Bandikui,Virtual, Km 1+200
Bhedoli (Interchange),
6 134282 Km.13+282 Entry at Delhi Vadodara Greenfield Expressway near
(Ramp Fee Plaza (both entry Bandikui,Virtual,Fee Plaza 1+200
and exit)
7 14200 Virtual Fee Plaza Entry at Delhi Vadodara Greenfield Expressway near
Km 1.200 Bandikui,Virtual,Fee Plaza 1+200

5. The vehicle using on a part of the section by crossing a fee plaza shall pay the specified fee for that category of
the vehicle for that plaza only and the vehicle using the whole section shall have an option to pay the whole fee at
the first fee plaza and cross another fee plaza by showing the fee receipt / Auto Debited.

6. For Multiple journeys on the highway section, passes shall be issued at the following rates, namely:
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Table-8

Maximum number of one- way

Amount Payable Journeys allowed

Period of validity

One and half times of

the fee for one-way Two Twenty-four hours from the time of payment
journey*

Two-third of amount of

the fee payable for fifty Fifty One month from date of payment
single journeys*

*Provided that the user uses the same entry and exit fee plazas while performing the return journey.

7. The driver or owner or a person in charge of a mechanical vehicle which is loaded in excess of permissible load
specified for its category, shall be liable to pay fee for entering the overloaded vehicle on the National Highway to
the fee collecting agency, equal to the fee specified in sub-rule 1A of rule 10 of the said rules, and shall not be
entitled to make use of the highway section unless the excess load has been removed from such mechanical vehicle.

8. All definitions including category of mechanical vehicles, its permissible load, category of exempted vehicles,
service road, alterative road etc. shall be as per definitions specified in the rules.

9. The fee rates shall be displayed for information of the users in accordance with rules 12 of the said rules.

10. Based on the Base rate of fee per km for the base year 2007-08 as mentioned in Table-1 above, the actual
amount of fee to be charged from the mechanical vehicles and the discounts will be calculated by the Authority on
the basis of the completed length of the section and revised annually in accordance with the rule 5 of the said rules
and the same shall be published in at least one newspaper, each in English and vernacular language accordingly.

11. The estimated capital cost of the project is 2723.56 Cr. The capital cost is subject to variations as the activities of
land acquisition, utility shifting, tree cutting etc. are yet to be completed. The Authority shall maintain a record of
the recovery of capital cost through user fee realised.
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